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In d u stm a l  C redit and  In vestm en t  
C orporation

’•‘972. Th. Jugal Kishore Sinba: Will 
the Minister of Finance be pleased to 
stale:

(a) the emoluments paid to the 
General Manager of the Industrial 
Credit and Investment Corporation;

(b) whether Government have any 
proposal to appoint other foreign 
experts in the said Corporation; and

(c) if so, their names and the sub­
jects in which they have speci­
alised?

The Minister of Einance (Shrt C. 
D. Deshmukh): (a; Government have 
no information.

(b) Government are not concerned 
with appointments in the Corpora­
tion as it is a privately-managed in­
stitution,

(c) Does not arise.

S ales T a x  on F ood grains

•973. Shrimati Ha Palchoudhury:
Will the Minister of Finance be pleas- 
«d to state the names of the States 
in India where multi-point or other 
Sales Tax is levied on food-grains?

The Minister of Revenue and 
Civil Expenditure (Shri M. C. Shah):
Sales tax on food-grains is at 
present levied in the States of Bihar. 
Madras and Hyderabad. Madras and 
Hyderabad have a multiple-point 
sales tax system whereas in Bihar 
ainglfe-point tax system prevails.

M ineral R esources (A ndhra)

•978. Shri Madhao Reddi: Will the
Minister of Natural Resouroefl and 
Scientific Research be pleased to 
state:

(a) whether it is a fact that a re­
port on the mineral resources of 
Andhra have been recently prepared

the Geological Survey of India;
(b) if so, what are the maifi fea­

tures of the report; MWl

(c) whether it is a fact that a aecl- 
sion to i^plem*^nt some of the recom­
mendations have been taken?

The Minister of Natural Resources 
(Shri IL D. Malaviya): (a) to (c). At 
the request of the Andhra Govern­
ment, the Geological Survey of India 
has prepared and sent to that Gov­
ernment for consideration a report 
summarising available information on 
the mineral resources of Andhra 
State.
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(»D i f  I
OsMANiA U n iversity

•991. Shri T. B. Vittal Rao: Will 
the Minister of Education be pleased 
to state:

(a) whether the ^̂ Educational Ex­
perts Committee’* appointed in con­
nection with the taUng over of the 
Osmania Univepsity by the Centro 
has since submitted its report; and

(b) if so, whether a copy of the 
same will be laid on the TabieV

The Minister of Education and 
Natural Resources and Sdentiflc Re. 
search (Maolana Asad): (a) No,
Sir.

(b) Does not arlM.




